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NOTIFICATION

New Delhi, the 15th June, 2026

[®1. /. 12037/78/2015/PS-4/RJ/3D]

ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 3116(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 514-E Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH162E in
the stretch of land from Km. 94.3 to Km. 128.8 in the district of UDAIPUR in the state of RAJASTHAN
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And whereas the substance of the said notification has been published in Dainik Bhaskar and Rajasthan
Patrika on dated 20/02/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-162E (From Charbhuja Connecting
Kumbalgarh, Haldighati, Nathdwara, Mavli and terminating at Bhatever on NH-27) in the stretch of land from Km.
94.300 to Km. 128.800 in the district of UDAIPUR in the state of RAJASTHAN

State: RAJASTHAN ||District: UDAIPUR
SI. No. Survey/Plot Type of Land Nature of Land Areal| Name of Land
Number (in Hectares)|| Owner/Interested
Person

L1 | 2 L3 | 4 | 5 I 6 |

|Taluk: Mavali |

|Village: Salera Khurd |

1 1112/313 Private BANJAD 0.0621|[1. Anita daughter of
Laluram share-
1/4060 2.

Amarchand son of
Bhanwarlal share-
1/145 3. Amarchand
son of Moda share-
1/145 4. Avinash
Kumar son of
Ramchandra share-
1/145 5. Avinash
Kumar son of
Ramchandra , share-
2/145 6. Ashok son
of Lahrilal share-
2/145 7. Omprakash
son of Gopilal share-
1/435 8. Kankubai,
wife of Hira, share -
1/145 9. Kanna son
of Chatra share-
1/145 10. Kailash
son of Kanna share-
1/145 11. Kailash
son of Gordhanlal
share- 1/1015 12.
Kailashchand son of
Hiralal share- 1/435
13. Kailashi,
daughter of Jodhraj,
share - 1/1015 14.
Kashna son of Moda
share - 1/145 15.
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Kesar Singh son of
Amar Singh share-
1/145 16. Kesi Bai,
wife of Narayan,
share - 1/580 17.
Kishanlal son of
Nathulal share-
1/145 18. Kishanlal
son of Hariram
share- 1/435 19.
Gangabai, daughter
of Narayan, share -
1/580 20. Ganesh
son of Lalu share-
1/145 21. Ganesh
son of Hira share -
1/145 22. Ganeshlal
son of Bherulal
share- 1/435 23.
Gendi wife of kanna
share - 1/145 24.
Girdhari son of Lalu
share - 1/145 25.
Girdhari son of Hira
share- 1/145 26.
Gopal son of
Gordhan share-
1/145 27.
Gopalkrishna son of
Gordhanlal share-
1/1015 28. Gordhan
Singh son of Dhan
Singh share- 1/145
29. Chatrabhuj son
of Mithu share -
1/145 30.
Chatarbhuj son of
Pitha share - 1/145
31. Chandraprakash
son of Gopilal share-
1/435 32. Chunnilal
son of Uda Share-
1/145 33. Chunnilal
son of Kalu share-
1/145 34.
Chhaganlal son of
Bansilal share-
1/145 35.
Chhaganlal son of
Bhagwan Share-
1/145 36.
Jagdishchandra son
of Pratap share -
1/145 37. Jamnalal
son of Jaichand
share- 1/145 38.
Minor Jayesh son of
Laluram, guardian
mother Pari Bai,
share- 1/4060 39.
Jyoti daughter of
Gordhanlal share-
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1/1015 40. Jodhraj
son of Kalu share-
1/145 41. Jodhraj,
son of Bhagwan,
share - 1/145 42.
Jodh Singh son of
Lal Singh share-
1/145 43. Jodha son
of Moda share -
1/145 44. Tikamlal
son of Chhaganlal
share - 1/580 45.
Dalchand son of
Dola share- 1/580
46. Dalchand son of
Dola share- 1/145
47. Dalchand son of
Partha Share- 1/145
48. Dalchand son of
Rupa share- 1/145
49. Takhat Singh
son of Tej Singh
share - 1/145 50.
Tulsibai, daughter of
Hariram, share -
1/580 51. Tulsiram
son of Bhura Share-
1/145 52. Durgabai,
wife of Shyamlal,
share - 1/145 53.
Devi Lal son of
Mithu Share- 1/145
54. Devilal son of
Virbhaan Share-
1/145 55. Devi Lal
son of Narayan
share- 1/145 56.
Dushyant son of
Gordhanlal share-
1/1015 57. Dakhibai,
wife of Pratap, share
- 1/145 58.
Dineshchandra son
of Radheshyam
share- 1/145 59.
Dhanna son of Dola
share- 1/145 60.
Dhannalal son of
Dola share- 1/580
61. Narbada
daughter of Bhura
share - 1/1015 62.
Nathu son of Kalu
share- 1/145 63.
Pannalal son of
Kanna Share- 1/145
64. Pannalal son of
Jaichand share-
1/145 65. Pannalal
son of Chhaganlal
share- 1/580 66.
Pema son of Chatra
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share - 1/145 67.
Pema son of Dola
share - 1/145 68.
Pemaram son of
Dola share - 1/580
69. Pratap son of
Gokal share- 1/145
70. Pratap son of
Nathu share - 1/145
71. Prabhulal son of
kela Share — 1/145
72. Prabhulal son of
Partha share- 1/145
73. Premchand son
of Kashna Share-
1/145 74. Premlata,
daughter of
Narayan, share -
1/580 75. Parshudas
son of Bhurdas
share- 1/145 76.
Pushpa Bai wife of
Ramlal Share- 1/725
77. Pari Bai, wife of
Laluram, share -
1/4060 78. Pitha son
of Uda Share- 1/145
79. Banshidas son of
Keshudas Share-
1/145 80. Basantilal
son of Nathu Share-
1/145 81. Babulal
son of Bhanwarlal
share- 1/145 82.
Bhagwatidevi, wife
of Bhairusingh,
share - 1/145 83.
Bhagwanlal son of
Hariram Share-
1/580 84. Bhaga son
of Navla share -
1/145 85. Bhaga son
of Sawlal share -
1/145 86. Bhaja son
of Dhanna share -
1/145 87. Bherulal
son of Chatra share -
1/145 88. Bherulal
son of Nanda Share-
1/145 89. Bherulal
son of Pratap Share-
1/145 90. Bherulal
son of Pratap Share-
1/145 91. Bherulal
son of Hira Share-
1/145 92. Bhairulal
son of Kalu Share-
1/145 93. Bhairulal
son of Bhavarlal
Share- 1/145 94.
Bhairu Singh son of
Dhan Singh share -
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1/145 95. Bhuralal
son of Lalu share-
1/145 96.
Bhanwarlal son of
Gokal Share- 1/145
97. Bhanwarlal son
of Jaichand share-
1/145 98.
Bhanwarlal son of
Partha Share- 1/145
99. Bhanwarlal son
of Partha Share-
1/145 100.
Bhanwarlal son of
Bherulal, share-
1/145 101.
Bhanwarlal son of
Varda share- 1/435
102. Bhanwaribai
wife of Gopilal
share- 1/435 103.
Bhavana daughter of
Laluram Share-
1/4060 104.
Mukeshchandra
alias Bhagirath son
of Ratanlal share-
1/145 105.
Manjudevi, wife of
Dalchand, share -
1/145 106. Madanlal
son of Ghasi Share-
1/145 107. Mamta
daughter of Laluram
Share- 1/4060 108.
Mulchand son of
Ganesh share- 1/145
109. Mangi daughter
of Nathulal share-
1/580 110.
Maangidevi wife of
Hariram share-
1/145 111.
Mangidas son of
Chatrabhuj share -
1/145 112. Mangibai
wife of Hema Share-
1/145 113. Mangilal
son of Partha Share-
1/145 114. Mangilal
son of Lalu Share-
1/145 115. Mangilal
son of Hariram
share- 1/580 116.
Madhu s/o Lalu
share- 1/145 117.
Madhulal son of
Gangaram Share-
1/145 118. Madhulal
son of Jeetmal
Share- 1/145 119.

Madhulal son of
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Jodha share- 1/145
120. Madhulal son
of pura Part- 1/145
121. Madhulal son
Heera share- 1/145
122. Meena
daughter of Ramlal
Share- 1/725 123.
Modiram son of Uda
share- 1/145 124.
Moti son of Hema
share - 1/145 125.
Mohan son of Pratap
Share- 1/145 126.
Mohan Lal son of
Dola Share - 2/145
127. Mohan Lal son
of Ganesh Lal
Share- 3/290 128.
Mohanlal son of
Chhaganlal Share-
1/580 129. Mohanlal
son of Kashna
Share- 1/145 130.
Mohanlal son of
Dola share- 1/580
131. Mohan Singh
son of Lal Singh
Share- 1/145 132.
Yashwant son of
Ramlal Share- 1/725
133. Ratanlal son of
Chunnilal Share-
1/145 134. Ratanlal
son of Bherulal
Share- 1/145 135.
Raveena daughter of
Ramlal Share- 1/725
136. Radheshyam
son of Bansilal
Share- 1/145 137.
Radhabai, wife of
Gordhanlal, share -
1/1015 138. Rani
daughter of Laluram
share - 1/4060 139.
Ramlal son of Pratap
Share- 1/145 140.
Ramlal son of
Jodhraj Share-
1/1015 141. Ramlal
son of Narayan
Share- 1/145 142.
Ramlal son of
Bhaira share - 1/145
143. Ramlal son of
Narayan share -
1/580 144.
Rameshwar son of
Chhaganlal Share-
1/580 145.
Rameshwarlal son of]
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Bhairulal Share-
1/145 146. Rama
son of Hema share-
1/145 147. Laxman
son of Thakri share-
1/145 148.
Laxmibai, wife of
Nathulal, share -
1/580 149. Lachhi
Ram son of Hiralal
share - 1/435 150.
Laldas son of
Bhagwandas Share-
1/145 151. Lalesh
son of Udaylal
Share- 1/145 152.
Leela, daughter of
Jodhraj, share -
1/1015 153. Liladhar
son of Gordhanlal
Share- 1/1015 154.
Veniram son of
Ganesh Share- 3/290
155. Shankarlal son
of Ghasi Share-
1/145 156.
Shankarlal son of
Jeetmal, share -
1/145 157.
Shankarlal son of
Dalu Share- 1/145
158. Shankarlal son
of Dalichand Share-
1/145 159. Shankari
daughter of Bhura
share - 1/1015 160.
Shyamu Bai,
daughter of Bhura,
share — 1/1015 161.
Shyamlal son of
Nathulal Share-
1/580 162. Shyamlal
son of Partha Share-
1/145 163. Shyamlal
son of Rupa Share-
1/145 164. Minor
Shanta daughter of
Laluram, guardian
mother Pari Bai,
share- 1/4060 165.
Sukhlal son of
Hiralal Share- 1/435
166. Sanjana,
daughter of Bhura,
share — 1/1015 167.
Sunderlal son of
Nandram share-
1/145 168. Suresh
Chandra son of
Mohan Lal Share-
1/145 169.
Sureshchandra son
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of Bhanwarlal
Share- 1/145 170.
Sosarbai wife of
Banshilal share-
1/145 171. Sohanlal
son of Nandram
share- 1/145 172.
Hazari son of Nathu
Share - 1/145 173.
Hazarilal son of
Nathulal Share-
1/580 174. Hemlata
daughter of Ramlal
Share- 1/725 175.
Hemshankar son of
Gordhanlal Share-
1/1015 176. Hema
son of Teja share -
1/145 177. Harlal
son of Kalu share-
1/145 178. Harlal
son of Pratap Share-
1/145 179. Hariram
son of Uda Share-
1/145 180. Hariram
son of Partha Share-
1/145 181. Hari Ram
son of Chokha share
- 1/145 182. Hiralal
son of Dhanna
Share- 1/145 183.
Hiralal son of
Nandram share-
1/145 184. Hiralal
son of Hamera
share- 1/145

2 1167/313

Private

BANJAD

0.16

1. Anita daughter of
Laluram share-
1/4060 2.
Amarchand son of
Bhanwarlal share-
1/145 3. Amarchand
son Moda share-
1/145 4. Avinash
Kumar son of
Ramchandra share-
1/145 5. Avinash
Kumar son of
Ramchandra , share-
2/145 6. Ashok son
of Lahrilal share-
2/145 7. Omprakash
son of Gopilal share-
1/435 8. Kankubai,
wife of Hira, share -
1/145 9. Kanna son
of Chatra share-
1/145 10. Kailash
son of Kanna share-
1/145 11. Kailash
son of Gordhanlal
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share- 1/1015 12.
Kailashchand son of
Hiralal share- 1/435
13. Kailashi,
daughter of Jodhraj,
share - 1/1015 14.
Kashna son of Moda
share - 1/145 15.
Kesar Singh son of
Amar Singh share-
1/145 16 kesi Bai,
wife of Narayan,
share - 1/580 17.
Kishanlal son of
Nathulal share-
1/145 18. Kishanlal
son of Hariram
share- 1/435 19.
Gangabai, daughter
of Narayan, share -
1/580 20. Ganesh
son of Lalu share-
1/145 21. Ganesh
son of Hira share -
1/145 22. Ganeshlal
son of Bherulal
share- 1/435 23.
Gendi wife of kanna
share - 1/145 24.
Girdhari son of Lalu
share - 1/145 25.
Girdhari son of Hira
share- 1/145 26.
Gopal son of
Gordhan share-
1/145 27.
Gopalkrishna son of
Gordhanlal share-
1/1015 28. Gordhan
Singh son of Dhan
Singh share- 1/145
29. Chatrabhuj son
of Mithu share -
1/145 30.
Chatarbhuj son of
Pitha share - 1/145
31. Chandraprakash
son of Gopilal share-
1/435 32. Chunnilal
son of Uda Share-
1/145 33. Chunnilal
son of Kalu share-
1/145 34.
Chhaganlal son of
Bansilal share-
1/145 35.
Chhaganlal son of
Bhagwan Share-
1/145 36.
Jagdishchandra son
of Pratap share -
1/145 37. Jamnalal
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son of Jaichand
share- 1/145 38.
Minor Jayesh son of
Laluram, guardian
mother Pari Bai,
share- 1/4060 39.
Jyoti daughter of
Gordhanlal share-
1/1015 40. Jodhraj
son of Kalu share-
1/145 41. Jodhraj,
son of Bhagwan,
share - 1/145 42.
Jodh Singh son of
Lal Singh share-
1/145 43. Jodha son
of Moda share -
1/145 44. Tikamlal
son of Chhaganlal
share - 1/580 45.
Dalchand son of
Dola share- 1/580
46. Dalchand son of
Dola share- 1/145
47. Dalchand son of
Partha Share- 1/145
48. Dalchand son of
Rupa share- 1/145
49. Takhat Singh
son of Tej Singh
share - 1/145 50.
Tulsibai, daughter of
Hariram, share -
1/580 51. Tulsiram
son of Bhura Share-
1/145 52. Durgabai,
wife of Shyamlal,
share - 1/145 53.
Devi Lal son of
Mithu Share- 1/145
54. Devilal son of
Virbhaan Share-
1/145 55. Devi Lal
son of Narayan
share- 1/145 56.
Dushyant son of
Gordhanlal share-
1/1015 57. Dakhibai,
wife of Pratap, share
- 1/145 58.
Dineshchandra son
of Radheshyam
share- 1/145 59.
Dhanna son of Dola
share- 1/145 60.
Dhannalal son Dola
share- 1/580 61.
Narbada daughter of
Bhura share - 1/1015
62. Nathu son of
Kalu share- 1/145
63. Pannalal son of
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Kanna Share- 1/145
64. Pannalal son of
Jaichand share-
1/145 65. Pannalal
son of Chhaganlal
share- 1/580 66.
Pema son of Chatra
share - 1/145 67.
Pema son of Dola
share - 1/145 68.
Pemaram son of
Dola share - 1/580
69. Pratap son of
Gokal share- 1/145
70. Pratap son of
Nathu share - 1/145
71. Prabhulal son of
Kela Share — 1/145
72. Prabhulal son of
Partha share- 1/145
73. Premchand son
of Kashna Share-
1/145 74. Premlata,
daughter of
Narayan, share -
1/580 75. Parshudas
son of Bhurdas
share- 1/145 76.
Pushpa Bai wife of
Ramlal Share- 1/725
77. Pari Bai, wife of
Laluram, share -
1/4060 78. Pitha son
of Uda Share- 1/145
79. Banshidas son of
Keshudas Share-
1/145 80. Basantilal
son of Nathu Share-
1/145 81. Babulal
son of Bhanwarlal
share- 1/145 82.
Bhagwatidevi, wife
of Bhairusingh,
share - 1/145 83.
Bhagwanlal son of
Hariram Share-
1/580 84. Bhaga son
of Navla share -
1/145 85. Bhaga son
of Sawlal share -
1/145 86. Bhaja son
of Dhanna share -
1/145 87. Bherulal
son of Chatra share -
1/145 88. Bherulal
son of Nanda Share-
1/145 89. Bherulal
son of Pratap Share-
1/145 90. Bherulal
son of Pratap Share-
1/145 91. Bherulal
son of Hira Share-




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

43

1/145 92. Bhairulal
son of Kalu Share-
1/145 93. Bhairulal
son of Bhavarlal
Share- 1/145 94.
Bhairu Singh son of
Dhan Singh share -
1/145 95. Bhuralal
son of Lalu share-
1/145 96.
Bhanwarlal son of
Gokal Share- 1/145
97. Bhanwarlal son
of Jaichand share-
1/145 98.
Bhanwarlal son of
Partha Share- 1/145
99. Bhanwarlal son
of Partha Share-
1/145 100.
Bhanwarlal son of
Bherulal, share-
1/145 101.
Bhanwarlal son of
Varda share- 1/435
102. Bhanwaribai
wife of Gopilal
share- 1/435 103.
Bhavana daughter of
Laluram Share-
1/4060 104.
Mukeshchandra
alias Bhagirath son
of Ratanlal share-
1/145 105.
Manjudevi, wife of
Dalchand, share -
1/145 106. Madanlal
son of Ghasi Share-
1/145 107. Mamta
daughter of Laluram
Share- 1/4060 108.
Mulchand son of
Ganesh share- 1/145
109. Mangi daughter
of Nathulal share-
1/580 110.
Maangidevi wife of
Hariram share-
1/145 111.
Mangidas son of
Chatrabhuj share -
1/145 112. Mangibai
wife of Hema Share-
1/145 113. Mangilal
son of Partha Share-
1/145 114. Mangilal
son of Lalu Share-
1/145 115. Mangilal
son of Hariram
share- 1/580 116.
Madhu son of Lalu




44

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

share- 1/145 117.
Madhulal son of
Gangaram Share-
1/145 118. Madhulal
son of Jeetmal
Share- 1/145 119.
Madhulal son of
Jodha share- 1/145
120. Madhulal son
of Pura Part- 1/145
121. Madhulal son
Heera share- 1/145
122. Meena
daughter of Ramlal
Share- 1/725 123.
Modiram son of Uda
share- 1/145 124.
Moti son of Hema
share - 1/145 125.
Mohan son of Pratap
Share- 1/145 126.
Mohan Lal son of
Dola Share - 2/145
127. Mohan Lal son
of Ganesh Lal
Share- 3/290 128.
Mohanlal son of
Chhaganlal Share-
1/580 129. Mohanlal
son of Kashna
Share- 1/145 130.
Mohanlal s/o Dola
share- 1/580 131.
Mohan Singh son of
Lal Singh Share-
1/145 132.
Yashwant son of
Ramlal Share- 1/725
133. Ratanlal son of
Chunnilal Share-
1/145 134. Ratanlal
son of Bherulal
Share- 1/145 135.
Raveena daughter of
Ramlal Share- 1/725
136. Radheshyam
son of Bansilal
Share- 1/145 137.
Radhabai, wife of
Gordhanlal, share -
1/1015 138. Rani
daughter of Laluram
share - 1/4060 139.
Ramlal son of Pratap
Share- 1/145 140.
Ramlal son of
Jodhraj Share-
1/1015 141. Ramlal
son of Narayan
Share- 1/145 142.
Ramlal son of
Bhaira share - 1/145
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143. Ramlal son of
Narayan share -
1/580 144.
Rameshwar son of
Chhaganlal Share-
1/580 145.
Rameshwarlal son of]
Bhairulal Share-
1/145 146. Rama
son of Hema share-
1/145 147. Laxman
son of Thakri share-
1/145 148.
Laxmibai, wife of
Nathulal, share -
1/580 149. Lachhi
Ram son of Hiralal
share - 1/435 150.
Laldas son of
Bhagwandas Share-
1/145 151. Lalesh
son of Udaylal
Share- 1/145 152.
Leela, daughter of
Jodhraj, share -
1/1015 153. Liladhar
son of Gordhanlal
Share- 1/1015 154.
Veniram son of
Ganesh Share- 3/290
155. Shankarlal son
of Ghasi Share-
1/145 156.
Shankarlal son of
Jeetmal, share -
1/145 157.
Shankarlal son of
Dalu Share- 1/145
158. Shankarlal son
of Dalichand Share-
1/145 159. Shankari
daughter of Bhura
share - 1/1015 160.
Shyamu Bai,
daughter of Bhura,
share — 1/1015 161.
Shyamlal son of
Nathulal Share-
1/580 162. Shyamlal
son of Partha Share-
1/145 163. Shyamlal
son of Rupa Share-
1/145 164. Minor
Shanta daughter of
Laluram, guardian
mother Pari Bai,
share- 1/4060 165.
Sukhlal son of
Hiralal Share- 1/435
166. Sanjana,
daughter of Bhura,
share — 1/1015 167.
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Sunderlal son of
Nandram share-
1/145 168. Suresh
Chandra son of
Mohan Lal Share-
1/145 169.
Sureshchandra son
of Bhanwarlal
Share- 1/145 170.
Sosarbai wife of
Banshilal share-
1/145 171. Sohanlal
son of Nandram
share- 1/145 172.
Hazari son of Nathu
Share - 1/145 173.
Hazarilal son of
Nathulal Share-
1/580 174. Hemlata
daughter of Ramlal
Share- 1/725 175.
Hemshankar son of
Gordhanlal Share-
1/1015 176. Hema
son of Teja share -
1/145 177. Harlal
son of Kalu share-
1/145 178. Harlal
son of Pratap Share-
1/145 179. Hariram
son of Uda Share-
1/145 180. Hariram
son of Partha Share-
1/145 181. Hari Ram
son of Chokha share
- 1/145 182. Hiralal
son of Dhanna
Share- 1/145 183.
Hiralal son of
Nandram share-
1/145 184. Hiralal
son of Hamera
share- 1/145

Village: Badiyar

3 847 Government |[BANJAD RASTA 0.2|[1. Irrigation
Department
Khatedar

Village: Gadariyabas (P.M.Mavli)

4 107 Private CHAIL. JAA I 0.0085](1. Kailashchandra

son of Gordhanlal
share- 1/35 2.
Gopalprakash son of
Gordhanlal share-
1/35 3. Jyoti,
daughter of
Gordhanlal, share —
1/35 4. Dushyant
daughter of
Gordhanlal share -
1/35 5. Dinesh son
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of Bherulal share-
5/43 6. Puran son of
Hariram Part- 5/43
7. Radhabai, wife of
Gordhanlal, share -
1/35 8. Leela wife of
Hemendra Kuma
share- 97/215 9.
Liladhar son of
Gordhanlal share-
1/35 10.
Hemendrakumar son
of Chaturbhuj share-
5/43 11.
Hemshankar son of
Gordhanlal share-
1/35

5 3988/143 Private BAA.PRA. 0.2303|(1. Kuldeep Singh
son of Lalit Singh

6 3989/143 Private BAA.PRA. 0.0285|(1. Kuldeep Singh
son of Lalit Singh

7 4233/826 Private JAAU.CHA U 0.065][1. Bhishampal Singh
son of Jasjit Singh
share- 1/2 2.
Vikramjit Singh son
of Jasjit Singh share-
1/2

8 4235/418 Private BAII 0.126|[1. Bhishampal Singh
son of Jasjit Singh
share- 1/2 2.
Vikramjit Singh son
of Jasjit Singh share-
1/2

9 4236/826 Private JAAUCHAU 0.168||1. Anopdeep Singh
son of Jagdish Singh
share- 1/2 2.
Vijaydeep Singh,
son of Jagdish
Singh, share- 1/2

10 4238/418 Private BAII 0.0415|[1. Anopdeep Singh
son of Jagdish
Singh, share- 1/2 2.
Vijaydeep Singh,
son of Jagdish
Singh, share- 1/2

11 4239/418 Private BAII 0.051{|1. Bhishampal Singh
son of Jasjit Singh
share- 1/2 2.
Vikramjit Singh son
of Jasjit Singh share-
1/2

| 12 ||4676/41 8 ||Governmer1t ||RASTA || 0.0041 ||State Government

13 4736/126 Private BANJAD 0.08||1. Ganeshlal son of
Chena Share- 1/5 2.
Gammi daughter of
Chena share - 1/5 3.
Deubai wife of

Chena share - 1/5 4.
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Babulal son of
Chena share- 1/5 5.
Vardichand son of
Chena share- 1/5

14

4737/126

Private

BANJAD

0.008

1. Maganlal son of
Mohanlal

15

4738/126

Private

BANJAD

0.024

1. Ganeshlal son of
Chena share- 1/25 2.
Gammi daughter of
Chena share - 1/25
3. Deubai wife of
Chena share- 1/25 4.
Navitha Wife of
Rakesh Part- 2/5 5.
Banshilal son of
Gheesa share- 1/60
6. Babulal son of
Chena share- 1/25 7.
Maganlal son of
Mohanlal share- 1/5
8. Madanlal son of
Gheesa share- 1/60
9. Mangi daughter of]
Ghisa share — 1/60
10. Mohanibai wife
of Amara share -
1/15 11. Rama son
of Deepa share- 1/15
12. Varju wife of
Gheesa share - 1/60
13. Vardichand son
of Chena share -
1/25

16

825

Government

RAILWAYS

0.2983

1. Western Railway
Department

17

826

Private

JAAUCHAU

0.382

1. Bhishampal Singh
son of Jasjit Singh
share- 119/237 2.
Vikramjit Singh son
of Jasjit Singh share-
118/237

18

829

Private

RASTA

0.0076

1. Anopdeep Singh
son of Jagdish Singh
share- 1/8 2.
Paramjeet son of
Harwant Singh
share- 13313/74052
3. Bhagwatilal son
of Laxman share-
1300/18513 4.
Bhishampal Singh
son of Jasjit Singh
share- 1/4 5.
Vikramjit Singh son
of Jasjit Singh share-
1/4 6. Vijaydeep
Singh, son of
Jagdish Singh, share
- 1/8
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19 887

Government

CANAL

0.0675

1. Irrigation
Department

Village: Golawada

20 1110/158

Government

PIBLIC REASERVED
PROJECT

0.092

State Government

21 158

Government

SCHOOL

0.048

1. Government
Higher Secondary
School Govindpura
Golwada

22 228

Private

CHA ,PRA.JA.PRA

0.01

1.Hamera son of
Khuma share- 1/2 2.
Heera son of Khuma
Part- 1/2

23 229

Private

CHA.PRA.JA.PRA

0.024

1. Nana son of of
Hawa share - 1/6 2.
Nani wife of Mega
Share — 1/18 3.
Panna son of Mega
Share — 1/9 4. Bheru
son of, Hawa, part -
1/6 5. Bhairu son of
Mega share - 1/9 6.
Bhairulal son of
Mega share- 1/18 7.
Mangi Daughter of
Mega Share — 1/18
8. Mangi daughter of]
Mega share - 1/9 9.
Lalu son of sava
share - 1/6

24 245

Private

CHA.PRA.JA.PRA

0.012

1. Agamibai wife of
Khuma share- 1/8 2.
Navalram wife of
Khuma share- 1/8 3.
Bherulal son of
Khuma share- 1/8 4.
Mathuralal son of
Khuma share- 1/8 5.
Rama son of Omkar
share- 1/2

25 246

Private

CHA.PRA.JA.PRA

0.01

1. Nana son of of
Hawa share - 1/6 2.
Nani wife of Mega
Share — 1/18 3.
Panna son of Mega
Share — 1/9 4. Bheru
son of, Hawa, part -
1/6 5. Bhairu son of
Mega share - 1/9 6.
Bhairulal son of
Mega share- 1/18 7.
Magi Daughter of
Mega Share — 1/18
8. Mangi daughter
Mega share - 1/9 9.
Lalu son of Sava
share - 1/6

26 247

Private

CHA.PRA.JA.PRA

0.032

1. Jagdish Chandra
son of Dalchand
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share- 1/24 2. Jadai
wife of Gheesa share
—1/12 3. Devi Lal
son of Geesa share-
1/12 4. Naru alias
Narayan son of
Gameria share- 1/12
5. Babulal son of
Dalchand share-
1/24 6. Bhairulal son
of Onkar share- 1/8
7. Mangilal son of
Geesa share- 1/12 8.
Radheshyam Gurjar
son of Dalchand
share- 1/24 9. Rama
son of Gameriya
share- 1/12 10. Lalu
son of Gameria
share - 1/12
11.Hamera son of
Khuma share - 1/8
12. Heera son of
Khuma Share — 1/8

27

250

Private

BID

0.0145

1. Jagdish Chandra
son of Dalchand
share- 1/24 2. Jadai
wife of Gheesa share
—1/12 3. Devi Lal
son of Geesa share-
1/12 4. Naru alias
Narayan son of
Gameria share- 1/12
5. Babulal son of
Dalchand share-
1/24 6. Bhairulal son
of Onkar share- 1/8
7. Mangilal son of
Geesa share- 1/12 8.
Radheshyam son of
Dalchand share-
1/24 9. Rama son of
Gameriya share-
1/12 10. Lalu son of
Gameria share - 1/12
11. Hamera son of
Khuma share - 1/8
12. Heera son of
Khuma Share — 1/8

28

312

Private

BAA.II

0.048

1. Chhaganlal son of
Jalu

Village:

Mavli (CT)

29

1355

Government

RAILWAY

0.1077

1 Western Railway
Department

30

1742

Government

AAWADI

0.054

Gram Panchayat
Mavli reserved
portion for
population
expansion
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131 2474

||Government ||PAAL

0.1538||State Government |

32 2640

||Government ||CHARAGAH

0.007”1. Pasture |

133 2641

||Government ||RASTA

1.2707||State Government |

34 2710

Private

CHAIUTTAM JAAWA
UTTAM

0.0148

1. Rukmanibai, wife
of Late Laxmi Lal,
share - 1/3 2. Rani
Devi, daughter of
Laxmi Lal, share -
1/3 3. Vinod Kumar
son of Laxmi Lal
share- 1/3

35 2716

Private

BID

0.004

1. Deubai daughter
of Girdhari share-
1/4 2. Ravi son of
Mangilal share- 1/4
3. Shanta, daughter
of Mangilal, share-
1/4 4. Sakhibai, wife
of Mangilal, share -
1/4

36 2803

Private

BAA.II

0.0405

1. Onkarlal son of
Gordhan share- 1/10
2. Kamalabai,
daughter of
Dalchandra, share -
1/10 3. Jagdish son
of Gordhan share-
1/10 4. Jashodadevi
daughter of
Dalchandra share-
1/10 5. Narayanlal
son of Gordhan
share- 1/10 6.
Prakashchandra son
of Dalchandra share-
1/10 7. Pushpa,
daughter of
Gordhan, share -
1/10 8. Ratanlal son
of Dalchand share-
1/10 9. Laxmi Lal,
son of Gordhan,
share - 1/10 10.
Sukhadevi, daughter
of Dalchandra, share
-1/10

37 2875

Private

BID

0.0104

1. Kasturi daughter
of Varada share-
1/100 2. Khema son
of Varada share —
1/100 3. Goda son of]
Varda Share- 1/100
4. Chandi Daughter
of Varda Share —
1/100 5. Jeeta son of
Moti share — 1/10 6.
Dunga son of
Varada Share —
1/100 7. Dhapu wife
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of Varda Share —
1/100 8. Nana son of’
Moti share - 1/10 9.
Panna son of Moti
Part- 1/10 10. Paima
son of Kalya share-
1/4 11. Balu son of
Varada share - 1/100
12. Bhaga son of
Varada Share -
1/100 13. Bhaga son
of Dalu Share — 1/10
14. Rajudi daughter
of Varada share-
1/100 15. Logar son
of Kalya share- 1/4
16. Sita daughter of
Varda share- 1/100

38

4318/561

Government

ROAD

0.0081

1. Public Works
Department State
Highway Road No.
9

39

4356/729

Government

ROAD

0.0535

1. Public Works
Department State
Highway Road No.
9

40

4372/821

Private

CHA PRA.JA. PRA.

0.0293

1. Ashok Kumar son
of Pannalal share-
1/5 2. Jignesh son of
Bhagwatilal share-
1/20 3. Nathulal son
of Pannalal share-
1/5 4.
Prakashchandra son
of Pannalal share-
1/5 5. Brijesh son of
Bhagwatilal share-
1/20 6. Mundra
Sweta daughter of
Bhagwatilal share-
1/20 7.
Rameshchandra son
of Pannalal share-
1/5 8. Sushila Ben,
wife of late
Bhagwatilal, share-
1/20

41

438

Government

RAILWAY

0.0315

1. Western Railway
Department

42

4529/2493

Private

BA . PRA.

0.0392

1. Rameshchandra
son of Motilal

43

4816/812

Private

NAHARI II

0.0279

1. Anil son of
Shantilal share- 1/3
2. Kamlesh son of
Shantilal share- 1/3
3. Sunil son of
Shantilal share- 1/3

|I558

||Government ||RASTA

0.0495||State Government




[T &% 3(ii)]

HILT T TSIA . AHTYTL

53

45 563

Government

ROAD

0.0205

1. Public Works
Department
Building Road
P.W.D Department

46 631

Government

ROAD

0.0205

1. Public Works
Department
Building Road
P.W.D Department

47 720

Private

RASTA

0.0145

1. Udayram son of
Magniram share-
1/12 2. Kana alias
Kanhaiyalal son of
Dala Hissa- 5/24 3.
Kailashchand son of
Ghasiram share-
5/36 4. Pratapibai,
wife of Magniram,
share - 1/12 5.
Bhaira son of Uda
share - 5/24 6.
Ratani, daughter of
Ghasiram, share —
5/36 7. Sushila,
daughter of
Ghasiram, share —
5/36

48 762

Government

ROAD

0.063

1. Public Works
Department
Building Road
P.W.D Department

49 800

Government

RASTA

0.018

1. Agriculture
Department Garden
Mavli

50 811

| |Government

ITALAB PETA

0.0059

|State Government

51 821

Private

CHA.PRA.JA.PRA

0.028

1. Kanhaiyalal son
of Bhanwarlal share-
1/2 2. Prem Prakash
son of Purushottalal,
share- 1/4 3.
Rameshchand son of
Purushottalal share-
1/4

52 822

| |Government

[ROAD

0.14|

|State Government

53 823

Private

CHA.PRA.JA.PRA

0.1305

1. Nandlal son of
Khayalilal

54 824

Private

CHA.PRA.JA.PRA

0.0208

1. Nandlal son of

Khayalilal

|Taluk: Ghasa

|Village: Bhansol

55 ||1445

||Government ||RASTA

0.0647

|State Government

l56  ][1499

||Government ||RASTA

0.0195]

|State Government

|Village: Jawad

57 4500

Private

CHAA.PRA.JAA PRA.

0.0346

1. Akash Singh son
of Khuman Singh
share- 1/126 2.
Akash Singh son of
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Khuman Singh
share- 1/42 3.
Umedkunwar wife
of Jaisingh share-
1/8 4. Ajibai wife of
Bhursingh share-
1/42 5.
Kishankunwar
daughter of Udai
Singh share- 1/12 6.
Kishore Singh son
of Rod Singh share-
23/504 7. Kishore
Singh son of Jai
Singh share- 1/8 8.
Kishore Singh son
of Rod Singh share-
1/42 9. Tulchhabai
daughter of
Bhursingh share-
1/42 10.
Dariyavkunwar
daughter of Jodh
Singh share- 1/120
11. Fateh Singh son
of Uday Singh
share- 1/12 12.
Basankunwar wife
of Hem Singh share-
1/48 13. Bharat
Singh son of
Khuman Singh
share- 1/126 14.
Bharat Singh son of
Khuman Singh
share- 1/42 15.
Bherusingh son of
Jodhsingh share-
1/120 16. Bhanwar
Singh son of Prathi
Singh share- 1/24
17. Manohar Singh
son of Rod Singh
share- 23/504 18.
Manohar Singh son
of Rod Singh share-
1/42 19.
Meerakunwar
daughter of Jodh
Singh share- 1/120
20. Rekha Kunwar
daughter of Jodh
Singh share- 1/120
21. Ratan Kunwar,
wife of Uday Singh,
share - 1/12 22. Ram
Singh son of Rod
Singh share- 1/42
23. Rai Singh son of
Rod Singh share-
23/504 24. Sundar
Kunwar, daughter of
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Bhoor Singh, share -
1/42 25. Sundar
Kunwar, wife of
Jodh Singh, share -
1/120 26. Sunita
Kunwar, daughter of
Khuman Singh,
share — 1/126 27.
Sunita Kunwar
daughter of Khuman
Singh share- 1/42
28. Selukunwar wife
of Kishan Singh
share - 1/48

58 5800/4503

Private

BANJAD

0.0187

1. Jai Singh son of
Devi Singh share-
1/2 2. Bhagwan
Singh son of Devi
Singh share- 1/2

59 5801/4503

Private

BANJAD

0.0187

1. Karan Singh alias
Kishan Singh son of
Chaman Singh

60 5814/1618

Private

BANJAD

0.0552

1. Mukeshchandra
son of Chunnilal
share- 1/5 2. Rekha,
daughter of
Chunnilal, share- 1/5
3. Laxminarayan son
of Chunnilal share-
1/5 4. Sundarbai,
wife of Chunnilal,
share - 1/5 5.
Hemlata, daughter
of Chunnilal, share-
1/5

Village: Thamla

61 1169

Private

BANJAD

0.0028

1. Santoshidevi, wife
of Durgashankar

62 2338

Private

PAALBANDA

0.0256

1. Jitendra Singh son
of Hari Singh share-
1/2 2. Pratap Singh
son of Hari Singh
share- 1/2

63 [l2931

|Govemment

[PAAL

0.0186

|State Government

64 6181/2899

Government

SCHOOL

0.3

1. Government
Primary School
Thamla

65 6217/1180

Private

BARANIII

0.1144

1. Kirandevi wife
Himmatlal share-
1/4 2. Khushbu,
daughter of
Himmatlal, share-
1/4 3. Bunty son of
Himmatlal share-
1/4 4. Ravi son of
Himmatlal share-

1/4
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66 6325/2899 Government |[crematorium 0.12||Part reserved for
cremation purposes

Village: Lodawas

67 6205/2226 Private BANJAD 0.174][1. Jetubai wife of
Rama share- 1/4 2.
Papulal son of Rama
share- 1/4 3. Meena
daughter of Rama
share- 1/4 4. Santosh
daughter of Rama
share- 1/4

68 6206/2226 Private BID 0.0005]|1. Ghisibai wife of
Rupa share- 1/3 2.
Pushpa Bai
Daughter kela Part-
1/18 3. Laluram son
of Kela share- 1/3 4.
Laluram son of
Kela, share- 1/18 5.
Leela son of kela
share - 1/18 6. Vali
daughter of kela
share - 1/18 7.
Sundar Bai,
daughter of kela,
share - 1/18 8.
Hiralal son of kela
Share — 1/18

69 6207/2226 Private BANJAD 0.0729||1. Jetubai wife of
Rama share- 1/4 2.
Papulal son of Rama
share- 1/4 3. Meena
daughter Rama
share- 1/4 4. Santosh
daughter of Rama
share- 1/4

Total| 5.7067|| |
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